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HHDACKING OF STEAMER

128. SHRI P. S. PATIL : Will the
Minister of HOME AFFAIRS be pleased
to state :

(a) whether it is a fact that armed
dacoits in the guise of passengers hi-
jacked steamer near Monghyr in the
last week of March, 1973;

(b) if so, what are the details thereof;
and

(c) what efforts have been made to prevent
the recurrence of such incidents in future ?]
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FITHE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F.H. MOHSIN) : (a)and (b) According
to the information furnished by the Govern-
ment of Bihar on the 30th March, 1973 at
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about 5 P. M. when steamer ‘Chitla’ reached
Monghyr that and the passengers had got
down, some discharged and laid off employe-
es of the ferry service armed with deadly wea-
pon boarded the steamer. They cut its rope
and threatening the crew brought it in the
midstream and rendered it unserviceable.
No passenger was on board when the in-
cident took place. The steamer has since
been rapaired and the service resumed
with effect from 7th April, 1973.

(c) Police has instituted a criminal case;
arrested 31 persons and taken preventive
action for keeping peace in the area.]
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Wwill the Minister of HOME AFFAIRS
be pleased to state

(a) whether Government’s attention has
been invited to a report appearing in the
Hindustan Times of the 22nd March, 1973,
to the effect that the Afro-Asian Solidarity
Conference and Peace Council were indulging
in illegal activities;

(b) whether Government have studied
the implications of the report carefully and
also whether they have received a copy of
the memorandum submitted by one Mr.
1. S. Dewan in this regard; and

(c) if so, the reaction of Government
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN) : (a) Yes, Sir.

(b) and (¢) A letter purporting to be
from one Shril. S. Dewan has been received
recently. The matter is being examined.

+[ JEnglish translation.
ITransferred from the 4¢th May, 1973.



